
BEFORE THE NATIONAL GREEN TRIBUNAL 
soUTHERN ZONE, CHENNAI 

Original Application No.256 of 2020 [SZ] 

IN THE MATTER OF 

Tribunal on its own motion-SUO MOTU Based on 
The News item in News Desk Magazine Dated 
11.11.2020 , Air Pollution and Industries, " These 
Six Industries in North Chennai are polluting the air 
For more than half the year, the North Chennai 
Thermal Power Station alone Ennore Port". 

..Applicant(s) Vs 

Union of India and others. 

Respondent(s) 

FUTURE PLANS AND POLLUTION MONITORING, CONTROL MEASURES 
FILED ON BEHALF OF THE 16TH RESPONDENT 

SL NO. DATE DESCRIPTION OF THE Page Nos. 

DOCUMENT 

20.01.2023 | Letter addressed to The Member 

Secretary TNPCB 

ANNEXURE 20.01.2023 Pollution Monitoring, Control 2 

Measures and Future Plans 

ANNEXURE 20.01.2023 Expenses towards environmental 

assessment/improvement 

Dated at Chennai on this 27th day of January, 2023 

QituelcaA 
Counsel for 16th Respondent 
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BEFORE THE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.256 of 

2020 [SZ] 

FUTURE PLANS AND POLLUTION 

MONITORING,CONTROL MEASURES FILED 

ON BEHALF OF THE 16TH RESPONDENT 

Counsel for 16th Respondent 

M/s Aiyar and Dolia 

aiyaranddolia@gmail.com 

9840989809 
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